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CENTRAL ADNINISTRATIVE TRIBUNAL
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NEW DELHI.

REGN.NO, CCP 298/92 in

Umad Singh.

DATE OF DEC

Versus

Shri Raj Kumar,
General fManagsr,
Northern Railway,

New Delhi.

THE HON'BLE MR, JUSTICE V
THE HON'BLE MR, S.E.

for the Petitioner.

for the Respordsant,

,5. MALIMATH,
ADIGE, MEMBEE(A)

ORDER (ORAL)

{8y Hon'ble Mr,

Chajirman

Justice V5.

Thae balance amount of Ks,9159/~ having

i required to be done,

%// q{;g)

jtioner in the court today,

These proceedlngs are dropped..

ISION: 8,2,1993

esa pEtitioner.

000 Respondent.
CHAIRMAN,
coe Shri soKo SaUhnBy,
Cou nsel.

... Shri Laknbir Singh,
"* lod(Deptt. Officiall.

Malimath,

been paid to the

nothing more is
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